FORM 21B
(See rule 11 (1))
(For use in Election to fill a casual vacancy when seat is uncontested)

Declaration of the result of Election under sub-section (2) of section 53 of the Representation of
the People Act, 1951.
Election to the Council of States by the elected members of the Legislative Assembly of
Haryana.
In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of
the People Act, 1951, read with sub-rule (1) of rule 11 of the Conduct of Elections Rules, 1961,
I declare that —

Smt. Kiran Choudhry,

Ward No. 25, Vijay Nagar,

Hansi Gate, Bhiwani,

Haryana, sponsored by Bharatiya Janata Party, has been duly
elected to fill the vacancy caused in that House due to election of Shri Deepender Singh Hooda
to the 18™ Lok Sabha on 04.6.2024.

—8d —

Place : Haryana Vidhan Sabha Secretariat, (DR. SAKET KUMAR, IAS)
Vidhan Bhawan, Chandigarh. RETURNING OFFICER
for Bye-Election to the Council
of States-2024 by the elected
Members of the Haryana
ated : The 27% August, 2024. Legislative Assembly.

HARYANA VIDHAN SABHA SECRETARIAT
No. HVS-LA-78/2024/ /Qé’ yar—So dated Chandigarh, the 27% August, 2024.
Copy forwarded to :-

1. The Senior Principal Secretary, Election Commission of India, Nirvachan Sadan, Ashoka
Road, New Delhi;
The Secretary to Government of India, Ministry of Law, Justice and Company Affairs,
. (Legislative Department) Shastri Bhawan, New Delhi;
The Chief Electoral Officer, Haryana, Chandigarh;
The Chairman of the Rajya Sabha, New Delhi;
The Secretary General, Rajya Sabha, Parliament House, New Delhi;
The Director of News Services, All India Radio, New Delhi;
A.LR. Station at the Headquarters of the State (Rohtak, Hisar, Kurukshetra and
Chandigarh); _
8. The Information Officer, P.IB., New Delhi; and
9. Smt. Kiran Choudhry, Ward No. 25, Vijay Nagar, Hansi Gate, Bhiwani, Haryana-27021,
for information and necessary action.
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RET G OFFICER.

HARYANA VIDHAN SABHA SECRETARIAT
Endst. No. HVS-LA-78/2024/ dated Chandigarh, the 27" August, 2024.
Copy forwarded to all the Members of the Haryana Legislative Assembly for

information.
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RETURNING OFFICER.
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BYE-ELECTION

TO THE COUNCIL OF

STATES -2024

FORM 7B
[See rule 10 (1)]
List of Contesting Candidates.

BYE-ELECTION to the Council of States by the elected Members of the Legislative
Assembly of Haryana. '

Sr.No. | Name of Candidate Address of Candidate Party Affiliation

2 3 4

1 Candidates of recognised National and State Political Parties.

Kiran Choudhry, Smt. | Ward No. 25, Vijay Nagar, Bharatiya Janata Party
Hansi Gate, Bhiwani,
Haryana-127021

=z

Place : Haryana Vidhan Sabha Secretariat, (DR. SAKET KUMAR, IAS)

Vidhan Bhawan, Chandigarh. RETURNING OFFICER.

Dated : The 27" August, 2024.

HARYANA VIDHAN SABHA SECRETARIAT

Endst. No. HVS-LA-78/2024/ /) A R7—U)  Dated Chandigarh, the 27" August, 2024.

B

s

Copy forwarded to :-

All Members of the Haryana Vidhan Sabha;

The Contesting Candidate;

The Chief Electoral Officer, Haryana, Chandigarh;

The Senior Principal Secretary, Election Commission of India, Nirvachan Sadan, Ashoka
Road, New Delhi; and '

The Secretary to Government of India, Ministry of Law, Justice and Company Affairs
(Legislative Department), New Delhi;

for information and necessary action.

(DR. SAKET KUMAR, IAS)

RETURNING OFFICER
ge
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FORM 23 B
[See rule 84 (I) (b)]
Return of Election
Bye-Election to the Council of States by the elected Members of the Legislative Assembly of

Haryana. )

The result of the poll and of the transfer of Votes is as follows :-

Number of valid votes Election uncontested.

Number of Member to be elected One

Quota (number of votes sufficient to secure the election of a candidate — Election uncontested.

Name of First Second Count Third Count Fourth Count Name of

Candidate Count elected
Votes Transfer | Result | Transfer Result | Transfer | Result | candidates
polled by | of of of and order
each of election
candidate

%;:(tmlgll:;n Election Uncontested grﬁzulgll::;n

Non- - == - = - = ==

transferable

papers

Loss dueto | -- - — = - - -

fractions '

Total - - -- - - - --

I declare that —
Smt. Kiran Choudhry,
Ward No. 25, Vijay Nagar, Hansi Gate,
District Bhiwani, Haryana, sponsored by Bharatiya Janata Party,
has been duly elected. )

Dated : The 27™ August, 2024.

HARYANA VIDHAN SABHA SECRETARIAT
No. HVS-LA-78/2024/ [ &) (9/ \ g 02’5‘/' dated Chandigarh, the 27™ August, 2024.

Copy forwarded to :-

1. The Senior Principal Secretary, Election Commission of India, Nirvachan Sadan,
Ashoka Road, New Delhi;

2. The Secretary to Government of India, Ministry of Law, Justice and Company

Affairs, (Legislative Department), New Delhi; and
3. The Chief Electoral Officer, Haryana, Chandigarh.
for information.

(DR. SAKETKUMAR,
RETURNING OFFICER




